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Sh. Pankaj Srivastava, Advocate for the applicant LML Mazdoor Ekta
Sangathan. He submits the clarification as of the query posed by this Court’s order
dated 08.12.2017, he furnishes a copy of an order passed by the Division Bench of
the Hon'ble Allahabad High Court, which is impugned in the SLP before the
Hon’ble Supreme Court, wherein a stay order was passed. A copy of such order 1s

taken on record.

The case is now fixed for the argument on the main application and the matter

to be listed on 19" January, 2018.
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